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ALLEGED MURDER OF A PERSON IN
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AILLGEI> STARVATION DEATHS IN ORISS\

SHRI .OKANATH MISRA (Orissa): With
your permission [ would like to rai*e a matter
of grave concern. In this House, in reply to a
supplementary question the Minister of Food
and Agriculture said that there was no
starvation death in Orissa. I have given a
motion calling the attention of the Minister of
Agriculture to a news reported in one of the
national newspapers which says that there
have been nine deaths ia the district of Kala-
handi due to prolonged undernourishment and
malnutrition. This is a statemsnt by the
Deputy Minister at the Orissa Government. 1
do not differentiate between death by
malnutrition and starvation. The Government
seems to put an imaginary border line
between the two. There is almost no line. I
would like the hon. Minister of Food to admit
frankly that there



